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asoertain whether the member has
the leave of the House, The Chair
shall declare that since the mover has
not pressed the motiom, it shall be
deemed to have been withdrawn by
the leave of the House.

12.57 nrs,

PAPERS LAID ON THE TABLE

ANNUAL REFort OF REHNARILITATION IN-
pusTRINS CORPORATION, CALCUTTA

The Minister of State in the Minle-
try of Labour, Employment and Re-
babilitatiots (SHF L. N, Mishra):
I beg to lay on the Table a copy of
the Annual Report of the Rehabilita-
tion Industries Corporation Limited,
Calcutta, for the year 1965-868 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, under sub-
clause (1) of section 6I19A of the
Companies Act, 1856 |Placed in Lib-
rary, See No LT-990/67].

Raworr or COMMISSION OF INQUIRY 7€
COLLAPSE OF THREE HOUSES IN Dirx

The Minister of State in the Minis-
try of Home Affairs (Shri Vidys
Charan Shukla): I beg to lay on the
Table a copy of the Report of the
Commussion of Inquiry into the causes
of collapse of three houses in Delhi on
the 15th August, 1866. [Placed in
Tabrary. See No LT-991/67].

Shri 8. M. Banerjee (Kanpur): Sir,
on this subject, regarding the report
of the Commission of Inquiry into the
causes of collapse of three houses in
Delhi, 1 would like to point out that
whenever such a report is laid on the
Table, the action taken on the Com-
mission’s report should also be let

any action has been taken in this case,
or, is it still under consideration.
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we shall definitely come befors the
House and report.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
Egrrn Rurort

. Theg to
present the Eighth Report of the
Committee on Private Members' Bills
and Resolutions.

12574 hm.
DEMANDS FOR GRANTS-—Contd.
Muoesmay or Fooo, AaricutTune, ComM-

MoNITY DEvELOPMENT AND Co-OPERA-
TI0N~—CONtd,

Mr, Speaker: Vesterdsy, we had
taken 1 hour 35 minutes on the De-
mands for Grants under this Minis-
try. There is a balanec o 8 hours 28
minutes. There are only one or iwo
minutes more for the House to ad-
journ. So, instead of beginning the
debate now, we shall begin it after
lunch.

1258 bre,

The Lok Sabha then adjourned fjor
Lunch tsil Fourteen of the Clock.

erm————

The Lok Sabha re-assembled after
lunch at Four Minutes Past, Fourteen
of the Clock.

[Mr. DxruTY-SPEAXIR in the Chair)
DEMAND FOR GRANTS—contd.
Mnustxy or Foop, AGucULTURE, CoM-
MUNTYY DRVELOFMENT AND Co-OPERA-
Tron—contd.
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Shri N, B, Patll  (Bhir); Spoke in
Marathi®,
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*The Member did not furnish a trandlation of hfs speech in Hindf or-

English,
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Wit g7 off, N wwder, T
8 e s X Wy IR
o §, qwoorg 7§ §—

adeption of machinery and technolo-
gical anventions 1n farming,

increasing application of scientfic and
technological methods to agriculture;

agricultural education, heavy use of
fertilisers;

mechamsation, improved varieties of
crops and lwvestocks, better seeds
better irrigation and drainage, better
methods of controling weeds and
pests Implementation of research
result in forming

we WA e, W fedt
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frforek 2t Rt o For wy efowmpnnc
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Our production in 1964-65 was 89
million tons; 1965-68, 72 million tons;
1966-67, 76 million tons, If there was
no drought, we assumed that we
would get in 1966-87, 80 million tons.
Our requirement at the end of the
fourth Five Year Plan is 120 milhon
tons, That 1s, we shall have to pro-
duce six millon tons more per
annum, But 1n the case of our agn-
culture, only a stepmotherly atten-
tion 13 given, The third Five Ycar
Plan laid stress on agriculture, but
plan priority 18 not observed by the
States Once they go to the States,
the plan priority 18 shelved and thus
;he planning papers became only a
arce.

In 1964, our nationa] income was
Rs. 18,630 crores. We got from agri-
culture Rs. 7,462 crores, that s, near-
ly half. Yet we spent only 10 per
cent on agriculture, For agricultural
education, we spent Rs. 30 crores as
aganst Rs, 142 crores on techncal
education. That 15 also 10 per cent.
For research on agriculture we spend
very little of science budget, In
Australia and New Zealand. 45 per
cent of the total science budget 1s
spent on agricultural research, Our
community development programme
15 an American pill that we have
swallowed We have import-
ed sahebg into the villages, non-
technical men, who know nothing of
agriculture. They cannot advise 66
mullions of agricultunists spread over
§ 6 lakh villages.

What to do? We shal] have to pro-
duce 120 mullion tong at the end of
the fourth plan. We must go in for
intensive cultivation, because we
have no land for agriculture It is
not my saying, I imtiated the dis-
cussion on the agriculture budget in
1963 and in his reply on 2Ist March,
1963, Shn S\ K Patil smd:

*In India, not now, but for all
time, to come, there is no land
for agriculture, Even more, if
any land is available, I shall
rather use it for forests and not
for agriculture. If there is fotal
destruction or diminution of for-
ests, agriculture can never make
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any . In eur ocountry, 8 drop of water thare because these
forests should be somewhere is 8o forest Whmfhm‘;:‘ford!,
about 50 per cent at leust. It has you wil] ind water,

down to 20 per ceat; some- river beds are also dry.

I think even the Minister
directly in charge of forests, Dr.
Singh—we are of

ture and no land should be taken
away.”

Profession and practice are different.
Taking 1950 as the base year with
100, we find that cultivated lang has
gradually gone up in 1963-64 to 122.7,
te. an increment of 22'7 per cent
The percentage of our cultivated 1and
18 about 47. We should have forests
of about 33 per cent, We should re-
duce the cultivated land to 33 por
cent. That is the forest policy which
we have accepted, But in actual
practice, what do we do? We go on
increasing production in marginal soil
and thereby we harm our agriculture.
God should not be blameg for the
drought, but we should be blamed
because we cut down all the forests.
Forests bring in clouds because of the
transpiration they do But we des-
troy the forests like anything. Many
civilisations 1n the past have perish-
ed because they have destroyed for-
ests for colomsation and for agricul-
tural land. This 1s a hstorical fact.
Here 1s & book published by UNO—
Rape of Earth—which shows clearly
how civilisation in Persia, North
China and Mesapotama penshed be-
cause they cut down forests. Trees
are the emblem cf humility. They
also give shade, even when an:: u’c;t

But in our V. y
them down. We  have

Anywsy, Sir, we must rememb
that in Japan 67 per cent is under
forest, in the USSR, it is 45 per
cent and in Europe it is 41 per cent.
Ours is the lowest in the world, We
have 805 million acres of land in
India and of that 186-5 million acres
are under forest. That comes to only
172 per cent.

India 1s in the grip of soil ero-
sion. One hon. friend from Punjab
was saying how chos and gullies have
formed there, In India 200 million
acres are under soil erosion, That
means one-fourth of our total land
18 under soil erosion. In the Siwalik
foot-hills of Hoshiarpur District in
Punjab, forest has been cut down.
What happened? Chos and gullies
have appeared in that most fertile
land due to soil erosion and it just
expands in geometrical progression.
In 1852, in the Siwalik foot-hills, in
Hoshiarpur, Punjab, gullies were 78
square milles It went up to 1700
square miles nearly ten times by
1939, within less than a century.
You also know that in Chambal
ravines, which are now the bandits
home, and also in the Etawah ravines,
the Indo-Gangetic plains, about 8
miilion acres of land can be reclaun-
ed and formed into very good culti-
vable land. It may be converted into
our granary. So, not only here but
in all places soil erosion comes in.

Our late Chief Engineer of the
Central Water and Power Commis-
sion, Shri Man Singh, in his Flood
Committee Report has written:

“If soi] and water conservation
programme is postpones for one
year at Teast alf milfion gores
of good land will be Tost for
ever.”



11387 DG. (Min, of ASADHA, 21,

Now I come to one main thing and
that is irrigation, If we go in for
intenmive oultivetionr we must go in
for frrigation. INwigation 3s the fivst
thing necessary and we are losing
our irrigation potential like anything.
Our outlay in river valley projects
including power, irrigation and other
things 15 about Rs. 3000 crores. Al
these are in danger. What wil] hap-
pen to these in the near future no-
body can ssy. Our experts say that
the Bhakra dam where we have spent
more than Rs. 200 crores is dying. I
have got here an article by Sardar
Partap Singh, IFS, Retired Forest
Officer I do not want to quote
everything It was publhshed in
Statesman in August 19, 1966 under
the heading: “Sikving Bhakra Dam
from premature death~—Forest oon-
servation the only effective method—
Bhakra Dam 13 dymng”. This s what
& just retired manager of Bhakra
Dum said on Bhakra Dam at the
Simla Flood Control Seminar in 1862,
Siiting 18 67 per cent more than was
calculated. So, somethung must be
done about it What 1s the good of
going m for new irrigation when we
cannot save our existing projects?

Mr, Deputy-Speaker: He should
try to conclude.
Shri H, P, Chatterjce: I have 26

minutes because I am the only
speaker for the Progressive Group.
It you disturb me 1t will be dufficult
for me to continue my speech 1
would rather sit down. This is my
subject. Further, I have not spoken
for more than 7 minutes. I have
seen the clock.

Mr. Deputy-Speaker: He has taken
14 minutes. If he wants to exhaust
the whole time of his Group, I have
nothing to say
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ment, it 18 better for me resign
Whvnlwumfndepmd,rhnd
locus standi; I wag a second-cluas
here. Now, when I joitr &
Group, then also no time is given to
Then, how can I work? I shall
speak for 28 minutes of my time and
4 minutes from you, hal? an hour in
all. Please, do not disturb me, This
1s a very important subject,

g

]

We have spent so much money on
these projects and now our Ministers
are sleeping over them. I have sean
that they have become golf courses.
If you come along with me to Tilaya,
Mython and to other dams in winter
and see the dried up live storages,
you wiil find that they are just lying
as golf courses You cannot see any
vegetation there on the catchment
area What 1s the good of creating
new irrigation dams ang all that,
when we cannot check siling up of
the existing dams because of soil
erosion? Our Parliamentarians
should know that this 18 wrong.

On account of the shortage of time,
I am not able to refer to soil erosion
in detal. Soil eromon 1s not static;
1t 18 dynamuc Erosion varies ag the
square and the transported material
as the sixth power of veloaty of
water flow., Suppose the veloaty is
increased ten times, then soil erosion
would be 100 times and material
transported will be increased to the
good figure of a mulion, We have
very big engineers, experts on build-
ng Jdams, they do not know thesé
things. Everything 1s mentioned in
tius Book ang I feel like reading it
But I check myself because I have
other matters to deal with.

Now in what condition are we?
Here we find that velocity 18 creating
havoc Raing fall on the emrth and
this i like bombardment. Our fixst
line of defencé will be these miftions
of tremulous green leaves of the
forests on the catchment ares. I¢ thw
catchment srey iz denuded’ of Gues,
what will happen? The riin will ¥
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on the earth directly and it has been  that it is very necessary. Our ex-

established by science that if water
on account of rain falls on earth
which is bare trickle by trickle

within a few years the surface of the
earth would vanish, because the vege-
tables keep the mineral matter in
position, The trees are our first line
of defence and we are losing them
every year This is the position not
only in Bhakra; in DVC it 15 twice
that much. I have toured that area
with Mr, Gouri, who was the Chiet
Soil Conservator It i1s my hobby
Out of the 7,200 square miles of
catchment ares, a major portion I
have toured. These portions are de-
nuded of trees which has brought in
havoc. Mr. Gour: pointed out that
if you just spent Rs 18 crores you
will get an income after ten years of
Re. 13 crores So, this will be a sort
of insurance and, at the same time,
you will be able to save the dams.
But, what is happening now? On the
average annually  three  acre
feet silt comes in one sq mile

Now, we have 25 river valley pro-
jects and the catchment area 1s 3 lakh
square mules It is not of my work-
g but the figure 1s supplied by our
experts. In June 1964 I was in Sri-
nagar to attend the soil conservation
meeting going on there 1 do not
know whether my hon. friend, Shri
Shinde, was there or not then Shri
Deassppa was presiding over it I
was the only speaker from amongst
Members of Parhament because other
Members of Parliament did not attend
it. I went alone only because it is
my subject. What I found there was
that our experts were demanding
that at least 10 per cent of the catch-
ment area must be afforested within
15 years otherwise our valusble
damg, our national monuments, will
vanish 1n no time and we will have
ng firrigation. They
Rs, 363 crores for that. Here I have
that lLterature. It was supplied there
in that conference. 1 have very little
time to open it now; 1 must hurry
up. But here they have pointed out

perts, all unanimously, wanted that.

But what happens? Because they
are not the masters—it is the Finance
Ministry—some pecple there in the
small room sit who tMink they know
everything and they do not grant the
money. What will these people do?
They have calculated this ang thus iz
not a very unreasonable calculation
because everywhere in the world,
wherever they have preparej dams,
they have reserved 10 per cent of
that for afforestation.

Even at Bhubaneswar where on
81st December 1960, a conference of
all our States Ministers in charge of
agriculture was held, which was pre-
sided over by the Union Agnculture
Mmster, 1t was recommended that
10 per cent of the money on nver
valley projects should go for soil con-
gervation work. But profession 1s
one thing ang practice 15 another.
Nothing 15 being done What have
you granted® In the Third Five-
Year Plan you granted only Rs. 11
crores for all the dams and in the
Fourth Five Year Plan you have re-
commended only Rs. 19 crores How
can you expect that the thing will go
on?

What 15 happening® I was saymg
that for one square mile, it has been
found by our experts, the average
sedimentation is 3 acre-feet. In this
8 lakh square miles caichment ares,
what will be the sedimentation? You
can very well understand that, It
will be near about a million acre-
feet. If a million acre-feet sedimen-
tation comes in, half of it at least
wil] go to live atorage; that 15, § lakh
acre-feet will be reduced of the total
live storage. And the reduction of
live storage is a serious matter be-
cause one acre-foot of water in live
storage gives 1i acre-foot of water
for 1rrigation. That means, we will
lose irrigation potential of 7,80,000
acre-feet

Shri R. Barua: What is live stor~
age?
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Shri W, P. Obatterjoe: Annually it
is that much. To creste one acre-
foot of water in live storage—here
is the calculation of our experts—we
require Rs. 600; that is, for 5 lakh
acre-feet we are losing annually
Rs. 30 crores. If you capatalise that,
what will happen? You have taken
the life of the dams to be hundred
years, That means, it will come to
Rs, 3000 crores, Therefore no expen-
diture should be grudged in protect-
ing these water resources. You are
not domng it 1If you lose so much
irrigation potential, why do you run
after other projects”

Then, we have got the DVC on the
lines of the Tennessee Valley Scheme.
There in the T.VA was 54 per cent
afforestation, even then they thought
that if they did not go in for further
afforestation, they would be doomed.
There the country is hilly just hke
what you will see if you go to Hazan-~
bagh and Palamau aress. Here the
rocks lose all the soil. There is no
cover and the ram bombards. You
do not have the first line of defence
What is the first ine of defence? It
is thege tremulous green leaves. Mil-
lions of leaves wil]l hold millions of
rain drops and the forest will )Just
bring the humus there underneath,
which will retain the water and all
minera] matters Here, I am very
much tempted to reag what the well-
known Hydraulic Engineer, Mr. H.
G. Morgan, of the TVA says. He
says:

“Dams are good but if we could
rase the underground water
table of the Tennessee Valley by
only 8 inches, that would mean
28 million acre ft of water—four
times as the Norris reservoir
(biggest in T.VA) will hold
Nature woulq do the storing.’

It has been calculated that 100 sq.
miles of tropical or sub-tropical forest
would absorb approximately 4 million
acre ft. of water, a guantity naif the
capacity of Bhakra Dam. Bhakra
Dam has got a capacity of 8 million
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acres, from Ruper to Karach! 1000
miles long, 2 miles wide and 6 £t
deep, As regards sit, there iz no
afforestation on the hills ang your
Bhakra Dam is suting up. 1 cannot
fail to read this calculation of Sarday
Partap Singh:

“But the object of wWrting 1s
not to fix an age for Bhakra dam
which 12 not easy of calculation
but to warn that it 1s most like-
ly to be reduced from a possible
600-700 years to a mere 50 or 60
(not 70) which was the true
meaning of the cry, “Bhakra dam
15 dying” unless we take imme-
diate remedial action. .

Mr. Deputy-Speaker: The hon.
Member’s time 1s up

Shri H, P. Chatterjee: 1 have yet
to speak on many things,

Nr. Deputy-Speaker: You can
have 3 minutes more.

Shri H. P. Chatterjee: Give me 5

miuutes more

I will not touch many other things,
About fertiliser, on an hectare, we
use 1/7th of the average world con-
sumption of fertilser per hectare.
This 18 the lowest in the world In
a sense I do not mind it because if
you use more fertiliser in an un-
scientific way, the land will be spoil-
ed. As Mr. Bennett has said, in the
Southern and Western portion of
America, they have lost muilions of
acres of land because of too much
use of fertilisers, Our people must
be taught the proper use of fertili-
Sers. Don't think our farmers are
ignorant. If you go a few miles from
Delhi to Haryana, you will find far-
mers who do not require B.D.Os. to
teach them agriculture and all these
things. What is happening in our
country? There are as many as 130
\LAS. who come out annually and
rule our country; these men think
they know everything. Our Prime
Mivister iz guided by the ‘Bave India
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Club” of $ 1.C.S. men. What do they
know? Why not change I.AS. into
Indian Agriculture Service? Let us
have technical men; let us link labo-
ratories to flelds and let us al} go to
villages and create proper enthu-
sasm,

What about price factor? I com-
pare here U.K. and India. For India,
a tonne of ammonium sulphate costs
Rs. 1752 whereas in UK. its price is
only Rs, 671. In India, single super-
phosphate 15 Rs. 1519 per tonne
whereas 1n UK. it is Rs. 552; sulphate
of potassium 1n Inda is Rs. 829 per
tonne whereas in UK. it 1s Rs, 628!
muriate of potassium in India 1s
Rs. 619 whereas in UK it is Rs. 500
Wherever you go, this is the thing
that 13 going on,

The less sad about cattle breeding
the better 1 thought of speaking on
it because they give us organic
manure to the extent of 400 mulhon
tonnes of cowdung annually which
we burn and which 18 equvalent to
60 million tonnes of firewood. Why
not save this? Without this organic
manure, you cannot do anythug fYou
have destroved the forests, and all
the humus which can preserve water
and mineral matter just like a blot-
ting paper has gone. They can keep
the water in storage much more than
mn Govindsagar

But you have destroyed the forests.
When the dams would be choked up,
floods will occur hundred fold remin-
iscent of the times of Noah's Ark.
In your vandahism, what are you
doing again? You are burning all the
cow dung. Why not get for the vil-
lages soft coke and electric power for
their fuel, Send the electricity there
and not to the cities, not for our ar-
conditioning and other things, Send
the electricity to the villages, Let
us all combing together in this. This
is our duty. I belong to no party; I
am an t member, though
like all indopendants, F am a second
class Pasliamentysian here; aceording
to ydu T live w0 woeth; till 1 belong
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agriculture above party and do a2l
that is possible to increase the pro-
duction,

restriction must vanish. Let us have
the courage of Mr, Kidwai. This
zonal thing has become a source of
corruption, Let India be one whole.
Why should the paddy not go from
Bengal or anywhere to Bihar? Bihsr
does not have the option to buy the
food from anywhere nor you will
supply them that. You have the bird
in the cage and kill 1t like that; you
would not be able to take charge of it
in this manner. I do not mind Ben-
gal's paddy going to Bihar or any-
where, As a matter of fact I found
this happen in my district; there is a
substitute food; they use grams and
other pulses during the ban period
but this time they are all exported
away to Maharashtra. There should
be free trade throughout India. Black-
market prices should be controlled
Also merchants should be controlled,
but not hke this, Just because the
duck is laying golden eggs, you
should not open its belly and kil it.
Do not kill the merchants. Procure-
ment must be there. There should be
procurement from one end to another
end of India; every one should have
equal chances to buy. The country
is one; you should not divide it.

I thank you for having given me
the opportunity,

Dr. Maitreyee Basu (Darjeeling):
I just want half a minute. I want to
ask only one question. I am not try-
ing to make a speech. Just one
question, I would: like the Food Min-
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should be treated as an industry and
Gandhiji's Centenary should be cele-
brated on those lines. I woald lke
to ssk the Food Minister whether the
Congress Party interids floating a joint
stock compeny fer agriculture and
80, are they going to give it to one of
the big business agency houses?

Some hon, Members: No, no.

The Minister of Food and Agrioul-
tare (Shrl Jagjivan Ram): If she
forms a co-operative society, we will
make her the Managing Director.
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2 W7 T FEY HY W ST WY
o o 2w AT ¥ afwn w1
w5 JART agrar WAy wfed mbs awf
® oY Y Ot or & | wad arsfeay
& afy €7 s S fr Wy s
ey feami wt ag wrw far
Tw oo g7 Wifer firamt & fad
s ¥ dere oy & fod oy @
awer § G wr wiit amdt wifgd, =%

T ¥ wgrer wiw fRw
W oa wmy  der @ s
3 o warr o damre w3l aT
Fur aft fear mar ot Gevare i aget)

&urmer wgy gRER § fe aed
qF AR w1 e faar

et wesht ok (few): amsT
W, & v are wgw wgh g
awd atd fewa @ wd wv
% Mm¥ g s §, afwT
I ¥y alt firdt A a@ qama T,
ITeY Aa & ol sver Tar wifgd

TeaR WER: W AR WY
At v

Shrimati Mohindey Kaur (Patiala):
I nise to support the demands of the
ministry.

The cut motions tabled by the
friends opposite show the gravity of
the situation, It also shows that this
1s a subject which cuts across party
lines and narrow alignments. This is
a subject which is of vital importance
to this country, attainment of seif-
sufficiency in food, and we gre all
concerned with it. At the recent
Chief Ministers' conference, as I was
reading through the conclusions, some
very parctical suggestions emerged,
and I do hope they will not remain
only on paper, but Government will
implement them.

Shri P. Venkatasubbaiah (Nan-
dyal): The treasury benches are
empty, there is no minister here.

Shri M. N, Beddy (Nizamabad):
The discussion i8 on demands for
grants of the Food Ministry, and the
concerned Csbinet Minister or the
Minjster of State is not present.



Migister and MEnieter of State wmoe
Loth present just now, they must have
gone for tea.

Sk M, N. Reddy: They were pre-
sent just now, but they are not pre-
sent now.

Mr. Deputy-Speaker: I shall see
that they come back soon. We should

not waste time.

The Deputy Minister in the Depart-
ment of Parliamentary Affalrs (Shri
R. L. Chaturvedi): They will return
within flve or six minutes.

Shrimati Mohinder Kaur: For ins-
tance, one suggestion that they have
made 15 that a simplified, unified cre-
dit structure should be evolved in the
country. The credit structure for the
farmers, as you know, is a very cum-
brous one. Perhaps you are aware
that if a small farmer wants credit
from the Government, 1t takes a mini-
mum of six months to one year to
get it First you have to go to the
patwari because you have to take the
khasra number. It 15 almost Lke
pledging the land to the Government,
and he 13 given a loan against that.
From the patwar, it has to be endors-
ed by the village level worker. From
there it goes to the Tahsildar for en-
dorsement. From the Tahsildar it
goes to the Agricultural Extension
Officer. From there it goes to the
Block Development Officer, and from
there, for final sanction for even a
small credit, it has to go to the Col-
lector, And all this takes at least mx
months to one year, which 18 a very
unsatisfactory arrangement, The
Chief Ministers have drawn the atten-
tion of Government to the need for
a uniform, simplified credit structure
in this country, and I do hope Govern-
ment will take note of it.
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and he bad not crossed the last hwrdie,
the Sual asnctioning satohrily, nasee-
1y the Collactor. He was gaing to and
fro with his application to variows
people, and he had spent Rs. 200 for
getting a small loam of Rs. 1M00.

1 do not know why there is this
glaring discrimination between indus-
trial and agricultural loans. In my
own State of Punjeb, small agricul-
tural losns to the farmer are made
avaulable at a rate of interest varying
from 9 10 12 per cent, while for indus-
trial development, loans are made
available at 3 rate of 3 per cent, simple
interest. I do not now why this glar-
ing discrimination is made between
farmers and industriahists 1 want to
come back to irrigation. In this coun-
try we want to go n for high yield-
ing varieties. Irrigation 18 an im-
portant factor. Without irrigation we
cannot go for this programme of high
yielding varieties in a big way We
spent Rs 700 crores on minor irriga-
tion in the last three plans. I strong-
ly urge that the present budget pro-
vision under this head should be in-
creased by fifty per cent  Unless we
give more money and provide more
facilities to the farmers by way of
minor irngation projects, we cannot
go in for this programme. You are
aware that these high yielding varie-
ties could be grown only on wet land
because a lot of fertiiser has to be
used. I have also said before that
loans should be made available to
the farmers owning two or three acres
of lands,

There are certain impediments which
are the causes of stagnation of agri-
culture in this country. Time and
again 1 have spoken on the same sub-
jact of land reforms. A number of
other people also have spoken but it
has been a cry in the wilderness. Any
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Unless there 18 proper inputs, land
will become unprotuctive. This is
one hmportant cause of agricultural

4his House and 1 want to draw the
attention of thig hon House to & re-
port submitted by Mr, Woll Ladejin-
sky who came to India as a Ford
Foundation consultant and he went to
the districts in India where we have
these package programmes and made
a through study of this problem and
he came to the conclusion that one of
the major impedmments, one of the
causes responsible for stagnation in
agriculture was the implementation of
land reforms. When I say so, I also
know that there 1s something which
we ought to do We should stop the
fragmentation of holdings. We have
no law to prevent fragmentation at a
certain stage; so 1t keeps on going and
the holdings are getting smaller and
smaller and at a cerimn point 1t be-
comes uneconomic If we do not pay
proper attention to this problem, a
time will come when the entire
agricultural land in the country would
become uneconomuc holding Serious
thought should be given to this prob-
lem Secondly, about the speedy iun-
plementation of the land reform
policy, I have to say this They say
gfive the land to the landless. Agn-
culture 13 also like any other profes-
sion You should have the aptitude,
the feel for the land. Every landless
labourer cannot become an agricultu-
rist You cannot just take a thou-
saud or two thousand landless labou-

macted with several voluntary organi-
sations, 18 this. People are settled on
the land; Government even pays them

st Tm Yww e : (ATTAEY)
W & e fraeit qfa & ?

dreh  Wfpre S . A wed
wmr & ?

oit o W qrn - w9 ¥ 9fErT
W anr ¥ 1 ag are agr A WY aEE ST

g

Mr. Deputy-Speaker: You continue;
1gnore interventions from there

Shrimati Mohindey Kaur; What I
was saying 1s that when surplus land
1s allotted *o the landless, 1t should
be an economuc unit, that should be
taken 1nto account. It should not be
just a couple of acres I should be
an economic umt, where a family can
depend for its hvelthood It should
he an economic proposi‘ion and not
st a couple ot scres

The hon Member who preceded
me—Shn H P Chatterjee—made cer-
tain points I fully endorse what he
said when he talked about soil conser-
vation, and erosion of soil. I fully
endorse and I fully agree with him
when he talked of the zonal system.
1 know I am going to tread on deli-
cate ground here I do not know why
the Government have adopted this
policy of zomsl system; closing the
barrers ‘This 1s one country. I am
not in a position to speak about other
States, but speaking of my own home
State, I want to tell you that this is a
disastrous policy that we have adopt-
ed. I will tell you that a glut has
heen created in the market, there was
plenty of incentive given to the far-
mers to grow more wheat, and the
farmers in Punjab went in a big way

for a quintal of wheat What hap-
pens?! We closed the borders, ¢o
Haryans, Himachal Prsdesh ang Uttar
Pradesh which are the adjacent avess-
to the Steke. What happens? There
slwayy & giut. The Food

|
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[Shrimatt Mohinder Kaur]
is not allowed to go directly to pro-
cure the wheat 1n that area, and the
State Government has taken the res-
ponsibility. I want to tell you that it
is not a very satisfactory arrange-
went.

I also want to draw your attention
to the fact that wheat prices have
been fixed for Punjab The price of
<oarse grain 1s much higher then that
vt wheat 1n Punjab, whether it 1s
bajra, maize, jawar or cotton seed
Look at the price chart It 1s very
much higher thap wheat. I am not
exaggerating. What I am telling
you is a mere fact As a result of
that, the wheat 1s being fed to cattle,
as cattle-feed, because it is the lowest
1 certamnly feel that something ought
to be done gbout 1t I just want two
or three minuteg more, Sir Some-
thing should be done about it, because,
after all, this is one country, and the
people acroes, wmn Bihar, Uttar Pradesh
and in so many other partg of the
country are almost on the verge of
starvation, and this i1s mainly because
we have narrow, outlook we have
closed the barners. The barriers
should be removed; we must not close
the barriers It 15 a very very wrong
imng, and ] request that serious note
hould be taken about it.

I will tell you another thing About
two months ago, when the Punjab
Government came into the zonal sys-
tem, I wrote to the Chief Minister,
when the price was fixei for wheat
1 hold the Chief Miruster in very high
esteem; he is a personal friend He
was gracious enough fo reply to my
Jetter; he took about =six to seven
weeks to reply to my letter. In that
jetter he saxd that he had not only
to take care of the interests of the
producer but the interestz of the con-
sumer also. This was his reply; it was
not administrative approach. This was
the reply I do not know what it
was based upon, because Punjab's
economy depends on agnculture. In
Punjab, 90 per cent of the people live
on land; 3t has a viliage economy. Of
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«ourse, there was a time when we
were proud of our industries, but =
a result of the reorganisation of Pun-
Jab, all our jndustries went to Haryana.
I wish them all luck. But the indus-
tries have gone out. There was a gum
of about Rs, 300 crores capital which
had been invested in the industries
in Punjab; there was a great indus-
trial development; an industrial belt
was there compnising Faridabad, Sone-
pat and nearby areas Secondly, om
atcount of the Indo-Pakistan conflict
also, the industrialists from the border
districts of Punjadb, where there were
sume big industries, have pulled out
\ecause of insecure conditions; and
row, we only depend upon agriculture
and our economy 1s based on agricul-
ture Therefore, to say that the in-
terests of the consumer has to be tak.
en 1nto account 18 not a logical argu-
ment. I am afrad I do not know
what is meant by 1t

I was reacing with great interest
the proceedings of the Chicf Ministers’
conference which has just ended in
Delhs It was reported in the press
that the Chief Minister of Himachal
Pradesh Dr. Y. § Parmar, said that
1f this attitude persists, they would
cut down all the forests and start
going in for food production in a big
wav bacause they have ro other op-
tion H. also said that the result will
be soil erosion and Bhakra into which
we have sunk crores and crores, with
be sited This 15 a narrow rmndel
palicy. I do feel that something ought
to be done and the whole policy sught
ty be reviewed

After devaluation, the cost of ferti
lisers has gone up by 25 per cent and
¢t the same time, Government have
withdrawn the subsidy on fertilisers,
When we talk of practical a
t0 attain self-sufficiency by 1971, these
are the practical things vlnch should
he looked into. The wi p&n
should b¢ reviewed and ﬂn price of
fertilisers should be Drought down.
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oft WM wy : (ATOIT) ;-
wgwiiear Yz smpfios fawra s
¥ oY xaz R rgE Wt Nt I W
e falw wo ¥ forg &% arr gur g o
7y & xafay wft sz w1 § e wewrc
¥ 55 Twt gweY refEd Wt 9w ¥
grrdw | afiew gafey fs v A feafa
2o 3 ¥ g Ffefifarge wwm a1
et o & @ Frm A @R & et W
ay, G v X A A
mfaw 7@ RAHT ITHF g
awftx fesrz ¥ go vx ot A ordt
2 o

7g 91 fenfyr ¢, ag faeman & g%
T aw 99wt &, gfrar W) gz oae
IF X O T A% ¥ w7 yewr § o)
gy o 2w & et Al £
ag N eorwr & off v awdy 31
Afer oY feafe amar ofF 3, 9w feafa
¥ qy  ofifr wgt o ff wor AT
sz o wx ¥ sfafrre®t e ¥
W aray avgary § 3w ¥ o 7g Ny
aff wor aY ¥
{SBRIMATI LAKSHMIKANTHAMMA in

the Chair].

& gefy drg Y At § srar af) argar
£ 1 fiew & wg g § fe gy e
oA syrwrdy areT AN EW T X wxW
& wY g g e e & fae R
% fdgat o + vt §9 fa ag@
fewrE sieht & wer ot fr foos Ty axe}
¥ wieg Y v o7 ¥ ufer ek
wygttr g ag vy §
wdr wafy FaYag @Y w% 39 W
wrars wrler ¥ gy faket & sy
ar § wiiC ug ofw faddt g & o
Aoy ¢ g oyt Fenfr Qe
frwmmem e ¥yw A o
faw dfy dmvr DX & o W
# ¢ ury gagRwe o § o fegive
1308 (Ai) LED--9.
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ot § 1| B oy qw @ 1wk
ot a7 Yy ¥ vt vt vt § wfaeane
o gaeay d R vk § it St
fNfel AAQAYIgewR
fraggsmaacO @ E gfe
wrEr A faw 7 g 2} ag A
dxr g€ & 1 g |l ot 3 1 o
2w ¥t 75 wiame way @t o finic
it § 1\ W IEw oy i g R,
AT w3 ¥ NeAv A¢ §, IWE qw dav
adt & oY st ¥ @are W faw
gwar § t wafay st IO W g
Q21 & arar &, vt Fq@ A W dur
£ 3rar § s welt gw qrw 7 faw
X & FTOT GoT dar gy wAw )
% % faw arfaw ey 3 A E ok
&8 aow w7 ufe & wrare Gk
QX A xog ¥ Ik A o ey At
TRt g1 x® § gy Aoy oY wd
Rt § I ERT Ak § AR awh
Aty faw Aff v ¢ WX
IO TF W9 o< R § ) el
aww wft i & wte o Qe
3 At g ww §, I oW T g R
greT +ff §

aopre fxza} & dwT smY )
g i G & afme awd akx
Fnverrrfenr § 9z Fw A Ww
W oy § 1 7 Rt e o o
st ofvd & st &s § 9 ¥ el
yaht i srimdfiapar ¥ o
firre % fag wia oY fi &t oY derax
oy ardy & oY ¥ ¥® T A ST A
oft & forg et amar & w1 fow
oy, weiw frer aray ? oaMeT &
rry it koo @ § *
ford o R & 1 won X afar g
wet Ty ) & fn 3o o o W=l
a6 Y, TR o e R
OR-912 fweT A wTd wyaT Tl ¥
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«od TR | AT Y agEeR Srnd
¢ wg T g et any 1 gt AW
¥ qud W, forgainif ¥, qerdt & 0%
oy it T ot § | IF wTOw
o w7 grew et | ¥ & AT A
w1 graw i | ww oy e ag &
wafe aEORE W WS
frdw¥ & ar wT aroyf wr T M
¥ a1 ur fageara & fog gfran
w e Wt QAT gar W € o
oF seeedTararc #Y grow &, I ot
wr wifet & warar X fapzar o IR
ag aF T w@ &) oEw & gl
*Y g7 wa o 7Y § Fir Fady & aronT
¥ z'y arfe wrer 4 2w ¥ iz fRw 7
farnh &Y &% 1w B & QAT TAR
&Y 37 % farat A & | 3 Wy Far At
2 fir snfers srQeT AN agfeg a
QU TR ARE NI IE
q @ ¥ Sfew & o § ) =
#fifa ¥ & woir afA aqr ra? swEard
Fafa sTr@ &

I AT ¥ gArd wrs o f e
&Y ata v Dt § Y w7 § i TwTAT
A gmrNAM P 1 a3
TR g v W ¥ ek oA X
T EEy & e g @ R A
AN Y ; T FETY gArAAE Ay
el i ) A ¥ f
qoftar € 99T & Y T WY g Ay
#ifer & s T T, T g A AA
afy 82 o o S i sl
goft ¥ T &) a¥% ) afh Wk 3B g
gy qessy ¥ oy & wgAr wigw § fw
& safwerer aeafer & qomdr &, safwoma
grofe ¥ ofeaar &7 wa § v §
¥fwa 77w tar e s s TR
A & wr-wT v a5 wAF of e N
| ez foner wgd & ar qravafaTse
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Wi Y, X g e ¥, s syfeere
werfer g arg mifeg i 8, & donfior
D E, ITHrsafwnrs weafer ot Toe
oy AT Y g § 1w oY ey amey
g fe & awfe ¥ o drds Wi T
o afEl WY, zrery Wik fagemar wY
g faw o, 7y =uferra awfa
& gt frger v g o, aaff warwe
A weafa #fxa gromg ) a9 g
M ¥ It S e, prret Sy,
sty dwadt #7 far vy ¥ fag
¥ Y 4, 9 90 ¥ oy & fay
o¥ 31 9, R GEE F wr ® forw
@2 Y ara AN DT ¥ e aywardt
YTt | AW WY FY (AR AT AT f
g A W AT AT F 7Y 06w A &
AME, AR @A AT ] | T T®
wE arar & | & wxwar g fw
% Y Afa gz dfer W) o g
TZO WEw AW @ § ) DAY Ow gE
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amt & gmR o A faz i w3 § W
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A Fara AR eqw aror gy fadr omd
&7 79 AT & 27 T WY AT 7Y qg
Ry aras¥ § 7 wow wfgy fw
o & arar YT A & v B wy T
)

7% OF Iy qarT @ 1 qg T
arr A 1 @R R AT AzAT AR FT
NEx Y gx@IE AR fmi e sar
¥ gzeg it §, 9392 wwac WY §, oY fip
aRT N 2EN A A Ngwag §
afiw & mfas A5 § I %7 e e
forar arar & o wrawIE ¥ ot WY
R o arar g & wgw §
fir &% & w9 w19 o o T Y wE
FrofaT § aew 8 are w1 g9 for
1z foid €k o fie soft i e
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Syl WY qra § oY I ¥
oy §, oY opfterc §, W el Ty @ &
et wa weht At fedd ¥
W et & spanfior ot ey sy afae
¥ fgrr & wfw amif o gfiv 8 5%
20 qTw qw® g wiX @ § fiw v
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i gfear o1 g § T TR
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TR N A ard §, 3TN awd
N 717 Ry Agw 7Y 8, gET O I
A A 9% Wy we T oar w7 fawré
®X §, FErelt wife Sz aor dar
&% s ®@ ¢, Az FQ@ 21 AfHA
37 ¥ afgerwr ' so il A
T FA A , F°T A AT AGr
SR AT TN AR AN
it ¥ wifene § &, Y JgaT Y wA
N Sr A oAk dw)
¥ AR § 1 ¥ dewAEiwar
X o Y ¥ F9zv FATY O wyAr @«
frar o1 w1 &, 9@ f& gwmd FrgeY
o gt AT e gk & 1 o fw gy
g9 e @ T E
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WY sravqwar v ata w1 g fw
WA & Mo gar FY g fear g
TATATEY W7 FrAT WIT A § HO0
A W | Ty gfewm fiAw W
oY & qarar gut 8, AT 3w & ug-
vl fogra Y ag wfaers § fe s
o1 9¥ o gfer a1 @ 9 gHAT WY,
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fewrr & @7 ¥ TeAl WRF Wk @-
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Y ? g et v o wfaw frar
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forr WP Y Y o §, TT WY R
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o
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Wi I Ty aF wiefr (gl oY foie
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Ny ek sgmrg e dw &
sh-gura @ & fag am, iy,
amafes fera, wgetan, Rfaay
Wiz fawr favweit & wrd % e fsar
fawredt 3% ferwré fawrr ¥ wnfirer Ay
fermar § fagafewrf & afer w
ORI & 97 e ok 9 Wee
& s &

fagre a<FTT FONT T/ A G%
I A @ & 5 ¥y ae A @
FrfreE AT #Y ¥ §, fog § =
o g g # faerd gl Wi
a1 ag 99 ¥ fag fagr< a<wC Y Tuan
2| Afwr Al goeT g § fe 3w
T ¥ o wwhw ¥ [AT S,
¥fer wyf-ies dw & fag fage
yoTT R AN g X ¥, d-
T WY qegdt F, wrET-wR A
finft & o dg1 WY & FAg X IR
¥ qra woar 7Y &, for AR WY @
BRI o @Y g d it aft &
Ffer fadwt & wf ¥ & g A mf
wft wrefr §, Fow T Aew e 4
¥ FTEIT T AT Y FAES #r aw
¥ v feam @

Ty A wg d swy N
v Amg ar . W N g fag
it WY v @ 1 s S afrardt wreaTr
JATQY WA, A Iw 9T Hré wafa T
o ol 31 Y, g W X A
I wyr W A wwd
e @ &1 AR §, Ty Fhy o
WM Tt ¥ AT A IR ET
¥gT 7O wrx ¥ w4 wawwen e,
& 3% & gt & fag aw vt QF 7

#gq qr@ qT AT |7 Ay §
frgtls A eI R @
oerx € | §ard T wewy O wgy auv
af § 1 9% % fay v v AT
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a6 & iy ot aw §) e
N g g {1 T e e
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The Minister of State in the Minis-
try of Fnod, Agriculture, Community
Development and Cooperation (Bhri
Ampamhih Shinde): Madam Chair-
man, I am thankful to you for allow-
ing me to mtervene in this debate. A
numbey of hon. Members have partici-
pated in this debate. About 13
speakers have preceded me and a
number of useful suggestions have
been made from all sides of the
House.

I must say that the tone of the
debate and the sincenity with which
the Members have spoken has really
impressed me. I may not agree with
all the views expressed by the Mem-
bers But I must say that from all
sides of the House a concern has been
expressed about our agricultural pro-
duction and a number of useful sug-
gestions have been made in this regard.

Before I go into some of the major
issues raised in this debate, I would
like to refer to some of the suggestions
and points raised by the Members
Shr1 Yajna Datt Sharma—I think he
is not here—raised a very important
point that food problem, agricultural
problem, should be treated as a
national problem and that 1t should
be treated above party politics
I think, he has expressed the
true sentiments of this House as well
as of the whole country. I am thank-
ful to him for saying this. I wish
party differences do not come in solv-
ing our food problem and agricultural
problem

Then, Shri Randlir Singh—he 1s
also not here—made a suggestion
about the crop insurance, This sub-
ject 1s being debated for guute some-
time. I may inform the House that
some active steps have recently been
taken in this regard. A Bill has been
drafted and has been circulated to
State Governments and as soon as the
comments and the observations of the
State Governments are avallable, we
shall introduce the Bill in this House.
We are very anxious that, if possible,
the Bill {s introduced and passed in
the current session of Parliament,
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An Hon. Member: It possible,

Shri Annamhib Shinde: Once we
introduced the Bill we shall be in the
hands of the hon, Members.

Shr1 Ram Kishan made a number of
valid points in his speech. He refer-
red to self-sufficiency, price policy and
other things, He raised one very
important point that agriculture should
be treated as an industry. I appre-
ciate his sincerity 1n giving importance
to agriculture The thinking of the
Government also on this point has
been on emmilar lines. Unless we look
into the economics of agriculture, un-
less we give adequate importance to
price policy that is to be followed in
regard to agricultural commodities, I
do not think it will be possible for us
to solve the problem of agricultural
production. 1 very much appreciate
the suggestion made §y Shri Ram
Kishan :n this regard.

Shr1 H. P. Chatterjee, a very senior
Member of this House he has a lot of
experience; I have all respect for
him-—spoke with some feeling and he
referred to s0il and water conserva-
tion 1 know this 1s of great impor-
tance because unless we conserve our
so1l, unless afforestation measures are
taken, I do not think it would be pos-
sible for us to have an integrated
development of agriculture Soil con-
servation and afforestation gccupy a
pivota] position 1n the development of
agriculture. I may say for the infor-
mation of Shri1 Chatterjee that during
the Third Five Year Plan, we had
tried to have s01l conservation and
afforestation on about 10 million acres
under the State Plan and about 7 lakh
acres under Central Plan Similarly,
about reclamation of ravines, about
36,000 acres of land were reclaimed in
the ravines and about 100,000 scres of
alkaline land had also been reclaimed.
16 million acres of dry lands have
been brought un conservation
farming measures, and for the coming
years, we are having a still larger
plan for soil conservation
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Mr. Chatterjee also referred to the
Indian Agricultural Service, I think,
he made a very important point about
this Government have realised the
importance of this because unless agri-
cuitural services are raised to the
level of the other services unless they
are given due importance in our admi-
nistrative set-up, 1t will not be possible
for us to have the proper status of
agriculture r d 1n our national
Ufe  That is why, the Government
of India has taken the decision to
form an Indian Agricultural Service
and active steps are being taken to
implement this decision.

I was glad to find that a number
of members referred to the high-
Yielding varieties programme; a num-
ber of suggestions were made and a
number of words appreciating the pro-
gramme were said on the floor of this
House But some members also ex-
pressed some doubts about this pro-
gramme Particularly, Shri1 Sharma
expressed some doubts about this pro-
gramme I wish to dwell on this sub-
Joct at length, but before going to
that subject, I would like to mention
this

The last two years were the most
difficult years from the pont of view
of agriculture If I may say so0, even
the notorious Bengal Famine year
pales 1nto insigmficance 1# we take into
consideration the calamitous effect the
last year's drought had on our agri-
cultural production I was just look-
ing into the figures of production that
we had m 1940-41 and 1941-42, i,
Just before the Bengal Famine; there,
the fall in production was 14 lakh
tonnes, But, 1f the similar production
Bigures of Bihar are lookedq into, we
will find that there hasg been a steep
fall 1n production; from 75 lakh tonnes
in 1984-65 the production in Bihar
came down to 69 lakh tonnes in 1965-
86, and again from 89 lakh tonnes, it
came down to 45 lakh tonnes in 1968-
67. What a steep fall' It is much
more than what we had during the
Bengal Famine'year. Though we had
such a dificult year, hon. members
will appreciate taat our people faced
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the hard situation, the difficult situa-
tion, very courageously. All the State
Governments—Bihar, UP,, ME, and
all other State Governments—were
very generously helped by the Centre.
An hon Member rawsed a point about
the assistance rendered to Bihar, May
1 say for the information of the hon
Member that the largest amount that
hag been disbursed was disbursed to
assist Bihar in Sghting the drougnt
condations, in helping Bihar in their
agricultural production programmes.
For instance, during the last year, and
during the last few months, the total
amount that has been given to Bihar
18 about Rs 67 crores; for Gujarat, it
is Rs 44 crores; for Madhya Pradesh,
1t 13 Rs 29 crores; for Rajasthan, it is
Rs 20 crores; for West Bengal it is
Rs 12 crores; for Uttar Pradesh, it is
Rs 7 crores This will indicate to
what extent the Centre has gone to
assist the State Governments in fight-
ing the drought conditions But the
more important point was the response
of the people Though the times were
very difficult, though we were passing
through a very difficult time, the way
in which our people faced the diffi-
culty should be appreciated. I must
say that the morale of the people
either in Bihar or in any other
drought-affected area, was very high,
though considerable human distress
was there, our cattle wealth also
suffered; even then, our people did not
lose the confidence They responded
well to the call of the State Govern-
ments ag well as to the call of the
Centre and they fought this danger
very bravely. Our rural community,
our farmers in the drought-affected
areas, really deserve to be congratulat-
ed on facing such a serious crisis very
bravely and courageously

Irrigation, seed, credit, fertiliser,
agricultural machinery, plant protec-
tion measures, marketing, storage,
incentive price—all these factors have
an important bearing on agricultural
production. But the most important
of all thege factors is the human fac-
tor, the human material. I must say
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that amongst many countries wg have
the filnest human material in our rural
communty.

Shrl lnder J. Malhotra (Jammu):
Specially farmers.

Shri Annasahib Shinde: Yes, Our
farmers are not only intelligent and
hard-working but they respond extre-
mely well to new scientific ideas.
That has been the experience in the
last few years.

1 was recently reading a book on
agriculture in UK and I found that
though we consider UK as one of the
advanced countries of the world, even
now there are farmers there who do
not use chemical fertilsers at all and
many of them do not know
modern techmques. All the world
over, 1t s our experience that
transformatiop from traditional agri-
culture to modern agriculture 1s a long
process. But if we look at the deve-
lopmient in our country in the last
few years, we find that our people
are responding to new 1deas so well
that one really fails to understand
how is it that they are responding so
well. For instance, I may take thie
use of fertilisers, A number of
Members referred to the importance
and use of fertihsers, chemical farti-
lisciers.

Ghxi Yammaa Prasad Mandal
(Samastipur): First water, <hen
fertiliser.

Shri Annssshib Shinde: I am com-
ing to water too. 1 ¥mow the hon.
Member is very anxious about
irrigation. I entirely agree with the
sentiments expressed by hon. Mem-
bers on the floor of the House tbat
minor, medium and major irrigation,
all these need to be emphasized and
we should accord high priority to
these programmes.

Shyi Mudrika Singh (Aurangabad):
That is the basis of the whole thing.
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Shri Annasahid Shinde: About 128
mullion acres have been benefited by
minor irrigation during the Third
Five Year Plan,

Shri Piloo Mody (Godhra): During
the First Five Y.ar Plan?

Shri Annasahib Shinde: In the
Third Plan period alone. The in-
creasing importance we are attach-
g to minor irrigation can be seen
from the fact that m 1988--687, we
brought under minor irrigation alone
34 millioh acres. For 1967-68, we
have an ambitious plan, and outlay
to the tune of Rs. 102 crores has
been provided.

Shri Plioo Mody:
water-logging?

What about

Shri Annasahib Shinde: A number
of things are there. He should allow
me to proceed.

ot Wit wr : 57 20 W F @
& e gficies oz e @ g
W g g7 q¥ @ e W v )

Shri Annasahib Shinde: I havie in-
formation with me. I am prepared
to pass on the details to him,

Shri D, N. Tiwary (Gopalgan)):
There is one thing. Minor irriga-
tion potential created is not serving
its purpose. They have almost dried
up.

Shri Annasahib  Shinde: Some
wastage iz necessarily involved.
Some wells dry up. But the wastage
is not very high. The utility of minax
irrigation hes been accepted by all in
this House as well as outside and I do
not think we should say anything
against this programme.

Shri Sheo Narain (Basti): It is the
best scheme,

Shri Plico Mody: Nobody is saying
anything agaimst it.
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Shri Annasahid Shinde; I was refer-
ring to the response of our farmers
to new ideas. I was meationing as an
mstance the use of fertilisers. A few
years back, 1n 1961-82 we hardly uti-
lised about 2.5 lakh tonnes of mtro-
genous fertiliser, 0.6 lakh toms of
phosphatic fertilser and 0.2 Iakh
tonne of postassic fertihser. As
agawst that this year we are expect-
ed to use about 13.5 lakh tonnes of
nitrogenous fertiliser, 5 lakhs tonnes
of phosphatic fertiliser and about 3
lakh tonnes of potassic fertiliser. By
1970-71, our plen is to use about 24
lakh tonnes of pitrogenous fertiliser,
10 lakh tonnes of phosphatic fertiliser
and about 7 lakh tonnes of potassic
fertiliser,

Shri Gadilingana Gowd (Kurnool):
In spite of go much use of fertiliger,
why 18 there so much food scarecity?

Shri Annasahib Shinde: The point [
was driving at was that our farmers
are responding so well to new idees
whereas even in some advanced
countries farmers, because of their
backwardness, do not use fertiliser.
But in gur country the fermers are 80
much enlightened that the demand for
fertiliser is going up.

Shri Piloo Mody: We all agree,

Shri Ansasahip Shinde: I was men-
tioning that the availability of ferti-
limer is manyfold as compered to a
few years ago; even as compared to
last year, We are increasing avail-
ability by 50 per cent.

Shat J. B. Kripalanl (Guna): What
about the response of Government to
the needs of the people?

Shri Annasshid Shinde: We gre try-
ing to meet the requirements of the
farmers by providing these inputs.

Some hon, Members raised the issue
of prive. Sometime back I had slso
»eferred to this. The Government of
Indly bave sppoiated the Agricultural
Priogs - Commmission to advise them in
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regard to agricultural Prices. Though
Government use the recommendations
of the Commuission, In many 1ns*ances
they go steps ahead. For instance,
this year the Commission recommend-
ed that the procurement price of
wheat for Rajasthan, Madhya Pra-
desh, Punjab, Haryana and UP should
be between Rs. 57.5 to Rs. 658 per
quntal while actually the prices which
have been approved and at which
State Governments are procuring now
are: Rajasthan Rs. 77—85....

Shri Souavane (Pandharpur): Abo-
hsh that Commission.

Shri Annasahib Shinde: , ..Madhya
Pradesh Rs. 65--77, Punjab Rs. 70—
75, Haryana Rs, 70—~75 and UP Rs, 80-
B85, all per quintal.

Shri K. N. Tiwary (Bettiah): So
Government agree that the Commus-
sion’s recommendations are not scienti-
fic and realistic.

Shri Annasahib Shinde: The hon.
Member may have his views on that
I was saying that the sentiment re-
peatedly expressed on the floor of the
House that farmers should be given a
very reasonable price, an incentive
price, 1s reciprocated by Government.

Shri Plioo Mody: Parity price.

Shri Narendra Singh Mabida
(Anand): Can he say the same thing
about cotton?

Shri Apnasahid Shinde: I know
there gre some problems with regard
to cotton. We can discuss it separate-
ly. Unfortunately, it is deslt with by
another Ministry, the Commerce
Ministry.

Shrl Gadilingana Gowd: What are
the rates fixed by the Commissian for
procuring paddy in Andhra Pradesh?

Mr, Chairman: Since he referred to
some States, Members from other
States want to xpow about theirs.

Shri Annasahip Shinde: Paddy prie-
es for the kharif season would be de-
termined now for Andhra. The prices-
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which are now being paid in Andhra
are last year's prices. We will get fresh
reporis from the Agricultural Prices
Commssion; further, costs have gone
up during the last one year, so we
will have to take all those factors into
consideration before fixing new prices.

Shri Gadilingana Gowd: When it
was possible for you to fix for other
States, why not for Andhra also?

Shri Annasahib Shinde: I was refer-
ring to the fact that we should really
try to become self-sufficient as early
as possible. The present position is
nnt really very happy, and I quite
agree with the sentiment expressed
on the floor of the House that we have
to import food from 12,000 miles.
Even the little West Asian crisis has
created difficulties 1n regard to the
availability of food This position, if
1t continues, has g lot of dangerous
iraplications. The earhey 1t 18 ended
the better. That is why the Govern-
ment of India has declared its inten-
tion not to have any imports from
1070-71.

Shri Inder J. Malthotra: Don't raise
false hopes You have been saying
the came thing so many times in the
past. and every time you have failed

Shri Aunasahib Shinde: Let us try,
it 1s worth trymg I am not prepared
tc say they are false hopes This 1s
based on very sound assumptions, to
which I am going to make reference.

The main plank 1in our new ap-
proach is the high yielding variety
programme, use of new genetic mate-
2l which we are trying to popularise
among the farmers.

Sharmaji while gpeaking yes‘erday
asked why should we think of im-
porting seed from outside or getting
ideas from outside? I do not think
in regard to science we should have
any sort of prejudice. We never en-
quire who invented the motor car, but
we are using it in India; we never
enquire who invented the radio, but
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we are using it. Similarly, in the
case of seeds, we should not have
these outmoded ideas now. Wherever
advance has been made in science, we
should try to utilise it to our benefit,
It 15 & common practice nowadays to
exchange breeding materials between
countries. Our young scientists are
doing a really good job in this respect.
I must say that our young scientists
hazve made outstanding contributions
during the last three or four years
especially which deserves to be re-
cognised by this House, and I really
ccngratulate our young scientists for
the outstanding contribution they
h:zve made in developing a number of
new strains.

An hon Member:
employed

Shri Annasahib Shinde: They will
be employed

Many are un-

Many of our members have a wrong
impression that all those are hybrid.
‘Wheat 13 not hybrid.

Shri Lobo Prabhy (Udipi): The
Minister is no doubt very pleased with
himself Let him kindly endeavour to
meet some of the criticism of his
Ministry.

Shri Annasahib S8hinde: Perhaps my
senior colleague will reply to the
other points I have no time, other-
wise 1T would have met all the points.

Shri Piloo Mody: If he intervenes
in the debate, it must not be to praise
the engineers, praise the farmer,
praise the young scientist. We want
to know about food. Soon he will be
praising parliamentarians and finally
the Ministry.

Shri Annasahib Shinde: I will try
to meet some of the points raised by
the hon. member. New strains of
wheat, paddy, maize and bajra have
been introduced recently and they
have not only become wery popular
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but this year we have also a program-
me for introducing all these various
improved seeds in an area of 15 million
acres  Because of the popularity of
the programme, States have come for-
ward to have even bigger programmes
if seeds and fertilisers could be assur-
ed The per-acre yields which we are
having as a result of the adoption of
the new programme are so promising
that they have opened up new possi-
bilities. We have to see this from two
angles, A large number of farmers 1n
our country are small farmers; sixty
per cent of our operational holdings
are less than five acres according to a
recent national sample survey. Because
of the high yielding varieties most of
these small holdings which we con-
sidered uneconomic previously will
cease to be 50 because we can have
4,000—6,000 1bs yeld per acre or
5,000—7.000 lbs. per acre A small
farmer had less marketable surplus
and less left with him for rewnvest-
ment for improvement of land. With
this new posstbility, the gmall holder
cén hope to have a reasonable income
and a reasonable standard of living
The hon. Members of this House
should help create consciousness in the
country so that this programme be-
comes more popular

I wish to say something about the
contribution that has been made by
our scientists 1in developing these
varieties because it must be put on
record It would not have been pos-
sible to undertake this programme
without the valuable contribution made
by the scientists. We could give im-
petus to this programme because our
cfforts were backed and supported by
the research scientists. All are now
aware of the great scientific break—
through which has recently taken
place 1n increasing the yield potential
of cur major cereals and millets,
Geneticists have destroyed the baz-
1iers to high yields in wheat, rice,
jowar, bajra and maize. These deve-
lopments arise from the re-patterning
of the architecture of these crop plants,
50 as to make them more efficient in
the utilisation of sunlight, water and
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fertiliser. The pace of progress in the
exploitation of research results would
be clear from the fact that 1t was
only during the rabi of 1963 that the
Mexican wheat was introduced in our
country or the fist time. In 1988-87,
we have about & million acres of land
under Mexican wheat. There is pro-
bably no parallel in the world for
such a rapid progress in the assess-
ment, testing, multiplication and spreag
of new varieties. In wheat our scien-
tists have now produced several
selections from the material received
originally from Mexico which combine
high yield with desirable grain appear-
ance and gquality. Also over 10,000
crosses have been made between the
Mexican and Indian wheats and there
are many new varieties on the
breeders’ assembly line Seeds of some
of them such as Sona 227, Sonalike,
Kalyan 227 apq Sharbati Sonora are
under large scale multiplication now.
High yielding varieties of pulses and
oilseeds are also under development.
An African groundnut variety has prov-
ed to be very high yielding and, last
year geeds of this variety were import-
ed from Tanganyka by the National
Seeds Corporation Outstanding varie-
ties of pulges are now 1n an advanced
state of testing in a programme of
research inmtiated in 1866 with the
collaboration of the US Depariment of
Agriculture It 1s hoped that varieties,
agronomic practices and bacterial cul-
tures which will help to double the
average yield of major pulse crops
would become available next year.
Similarly, attention 1s being paid to
cotton and other commercial crops and
all-India co-ordinated research pro-
jects have been nitiated by the ICAR
in all the major crops

Now, the hon Member, Shri Lobo
Prabhu while interrupting me, said
that I was not trying to reply to some
of his queries. I know that the hon.
Member has altogether different views.
1 do not doubt it; he may be honestly
holding those views. But I do not
agree with him, and I do not think the
majority of the population of this
country @grees with him on land
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reforms (Interruption) He spoke
about detention of big landlords The
tone of his speech was like that,

Shri Lobo Prabhu: Please refer to
my words, not to my tone.
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Shri Annasakhib Shinde: 1 would
only say to Shr; Yadav that we have
been 1nsisting, requesting the State
Governments that they should really,
rigorously implement the land reforms,
I know that Shn Yadav's party 15 a
partner 1n many of the State Gov-
ernments 1 wish Shn Yadav prevails
on the State Governments to imple-
ment the land reforms expeditiously
We will help them If any State
Government wants our assistance to
unplement the lang reforms, we are
prepared to render all the necessary
assistance to the State Governments,
(Interruption). Then, the hon. Mem-
ber, Shri Lobo Prabhu, raised a point
that controls are inhibiting production,
He made a point that whenever con~
trols were imposed, production had
gone down. I humbly differ with him,
I disagree with hum, because the facts
do not corroborate what he has said.

Shri Lobo Prabhn: The figures do

Bhri Annasshidp Shinde: For in-
stance, 1n the year 1964-65, i1t was a
year of control, and the highest pro-
duction of 89 million tonnes was
attamed by us It was in the year
1964-65. Had the hon. Member’s
contention been right, then the high-
est production would not have been
attained in the year when we had
controls in Indis.

Shri Lobo Prabhu: What about last
year when we had no control?

Shri Amnnasahib Shinde: Last yoar's
comparison cannot be taken for any
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purpose, because the hon. Member
knows that the last two years were
the periods when large tracts of our
country were affected by drought, and
I do not think we should compare the
drought years with normal years

Skri Lobo Prabha: May I intervene
and say that the 1968 figures were the
relevant figures?

Shri Annasahib Shinde: Controls
were lifted in the year 1952.53. The
hon Member, Shn Lobo Prabhu, will
kindly attend to me, because he ine
terrupted me. In the year 1952-58,
controls were lifted during Shri
Kidwar's period The index of produc-
tion 1n 1952-58 was 101. Then, it went
to 119 when there was no control it
came down to 115. How can you ex-
plain 1t? It does not mean that sm-
ply because the controls were thare,
production has gone down. (Inter-
ruption). In fact, the main point
which hon. Members over there were
insisting upon is free trade The hon,
Member there stands for laissez faire
1n regard to free trade.

Shri Piloo Mody: Do you know the
meaning of that word?

Shri Annasahib Shinde: I know
Mr. Mody alone has the privilege of
knowing the meaning of these words!
But may I say, the public opinion In
this country wants that for the pro-
tection of the common man, for the
protection of the poor comsumer, for
the protection of the farmer, the Gov-
ermnment must necessarily intervene
and come to their help, (Interruption).

For instance, immediately after the
Bengal famine, 3 commission was ap-
pointed to go into the causes of the
famine and to suggest possible reme-
dies to prevent further tragedy. It
was pre-independence period and they
were not politicians. Even that Com-
mission suggested that the State must
play a positive and vital role in the
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from that report?

“The State should recognise its
ultimate responsibility to provide
enough food for all. We enun-
ciatethhhereuabrudpﬂu—
ciple, the implications of which
emerge from the report as a
Wwhole. In India the problem of
food supply ang nutrition are fun-
damental and must at all times be
one of the primary concerns of
Central, Provmcial and State Gov.
€rnments, It is abundantly clear
that a policy of laissez faire m the
matter of food supply and distri-
bution can lead nowhere and
would probably end in catastro.
bPhe All the resources of the
Government must be brought to

bear in order to achieve the end
in view ...”,

“The Foodgrains Enquiry Committee
of 1957, with which Mr, Asoka Mehta
Was associated also recommended that
there should be g progressive sociali-
sation of trade. Perhaps Mr. Lobo
Prabhu may say that Mr. Asoka Mehta
Was a politician, (Interruptions).

May I read an extracy

1647 hrs,

[MR. Depury-SpeAXzy in the Chair)

Mr. Deputy-peaker: For a fruit-
ul debate, 1if there are certain points,
1ou can ask a question, But if geveral
members interrupt, it would be very
<ifficult. I want to regulate it, Yet
us maintain the dignity of the House

Shri Annasahib Shinde: I wish to
draw the attention of the hon. mem-
ber to the recent report of the Food-
grains Policy Committee Dr D. R.
Gadgil who is a member of the Rajya
Sabha and some economists were as-
sociated with this committee which
submitted its report as late as 19686.
This committee als0 has made a recom-
mendation which goes against the
views of Shri Lobo Prabhu. I will
Tesd an extract from that report:

%....In order to achieve the
basic objectives af food policy, it
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1s necessary for Govt increasingly
to acquire a large share of the
foodgrains produced ;p the country.
It 13 1n the hight of thig require~
ment that system of procurement
and regulations affecing private
trade have to be formulateq and
appraised Govt, it ig obvious, has
to stiengthen 1ts own machinery
for the procurement, transport and
distribution of foodgrains in sur-
plus as well as deficit arems. It
would be only patural in this con-
text to expect of a public agency
like the Food Corporation of India
to play an ncreasingly important
role 1n the mmplementation of the
National Food Policy.”

Therefore, public opmion as well ag
expert opinion differ from the views
expressed by Mr Lobo Prabhu I do
not think I need advance any addi.

tional arguments in gupport of my
contention

8hri P1loo Mody: These are opinions;
not facts

Shri Lobo Prabhu; Nor figures,

Shri Annasahib Shinde: I know the
views of the Swatantra Party. Though
I have respect for the hon. membems
of that party individually, I differ from
their views, I feel that a free trade
policy 1n a country like India will
land us in  trouble Sometimes the
prices may go down and the farmers
will suffer Therefore, unless there is
a public agency to intervene 1n the
food trade I do not think the interests
of the farmers will be protected, (In-
terruptions).

Mr. Deputy-Speaker: You have a
right to embarrass the Government
by quoting what they said in the past.
Have Government no right to quote
what the hon members said? He
gshould not get embarrassed

Shri Piloo Mody: I am not getting
embarrassed. He does not meet our
argument by quoting facts and figures,
He ig just giving the opinion of some
committee.
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Shri Annassbib Bhinde: 3 g5 5
committee appointed by the Govern.
ment of India. I am jsorry the hon.
Member does not know even yhiq

Shei Plloo Mody: You stuft e com-
mittees with your own peopje

Shri Annasshib Shinde; are
not Government people, they are eml-
nent economists.

Shri Piloo Mody: They sy,
who share your opinion.

Shri Annaszhib Shinde:
.1ake that charge

Some hon. Members refyregd to
varioug other agricultural inDyts. Hon,
Members referred to the reqy; ement
of tractors. We aie trying to iay
emphasis on the programme of indi~
genous production ol tractery i, our
country. We have now a Numper of
private firms who are ManUaotyring
tractors. Their capacity 18 expected
to be to the tune of 30,000 aciors per
year by 1970-71 Last year \hey pro-
duced aboug 7000 to 8000 tractore,
This year they are eXpycted to
produce 13000 to 14000 ¢ aci0rs
We are thinking of lmporting
about 10,000 tractors from gyiside,
About 2000 tractors have alreggy been
umported and about 8000 traci,re 4000
each from Czechoslovakia ang USSR,
are proposed to be imported ;ndq we
are negotiating for importing e same.

Shrimati Lakshmikantbamty, (Kha-
mmam): Last time they 234 that
about 20,000 tractors are lying igje for
wan® v’ spraesr What Vheney
them?

people

You can

Shri Annasahib Shinde: I quite
appreciate what the hon lady pember
has said. We arc aware of ype #90
that a large number of tractGrg 1p the
country are Iying idle for want of
spares This complaint hy, peen
voiced on the floor of the gouge a
number of times How we hyye made
adequate foreign exchange syailable
for importing spares. The USerg shem.
seives can avail of the forgyn ex.
change and established impOriars also
can import under this. AlsG i, re.
gard to this requirement, we gre pre.
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pared to consider, i there is any spe-
cific dificulty, the suggestions if any
that may be sent to us by the State
Governments.

While speaking about tractors, I
would like to say one thing. A large
number of small farmers cannot own
bullocks. Nowadays even to own a
bullock it requires a big capital. I fing
Lrovn somte of lhe ferm rigaaQerment
studies that 25 to 30 per cent of the
farmers do not own bullocks. Unless
we make tractors available to the far-
mers-~in what way they should be
made available, whether 1t should be
through cooperative orgamsations or
public sector organisations is a matter
of detail—we will not be able to make
much progress. Our intention is to
formulate a scheme whereby service
stations should be established all over
the country and tractors should be
made available io the farmers.

An hon, Member: What about indi-
genous production of tractors?

Shri Annasahib Shinde: T have al-
ready sa.d that about 30,000 tractors
are expected to be produced by indie
genous manufacturers by the year
1970-71. We are also contemplating
to establish a public sector project for
the manufacture of tractors in the
horse-power range of 12 to 18

Some hon. Members referred to the
need of credil. My colfeague would e
intervening tomorrow and he would be
dealing with this point 1 may say
only this much, that we have a very
ambitious programme io make more
credit available. Last year we advanc-
ed about Rs. 414 crores by way of
short-term loan We wish to expand
this programme by Rs. 100 crores
more In addition to that, this pro-
gramme would be supplemented by
long-term and medium-term loans
from ARC and other agencies.

In the end, Sir, I would only repeat
that we are trying tomake our country
self-sufficient in food, and it hon.
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Members would really try to under-
stand the programmaes that have been
formulated on the basis of good scien-
tific approach, on the basis of a realis-
tic assessment of availability of inputs
ete, they will know that we are
bound to increase our production in
the coming years.

I find that Shri Malhotra 18 not here.
He was wondering whether what we
have been saying can be fulfilled, It
be looks at the potentiality for pro-
duction that is being built up I think
he will himself feel convinced that
things are changing fast. With the
co-operation of the farmers and the
inputs we make available, this pro-
gramme of self-sufficiency by the
year 1970-71 should succeed. I hope
and wish that the co-operation of the
House and the Members would be
there to implement thiz programme,
to make this programme successful so
that our country becomes self-suffi-
cient in the nearest possible future.

Mr. Deputy-Speaker: Shri Kirutinan.

Shri Ram Sewak Yadav: Sir, may

I.

Mr. Deputy-Speaker: You keep your
powder dry. 1 will give you g chance
tomorrow. We want a Dbalanced
debate here He has some difficult-
ies. So, I am accommodating him.

snrt Ram Sewak Yadav: I am leav-
ing Lelhi today,

Mr. Deputy-Speaker: You will get
your opportunity; you will get every
minute due to you.

Shri C. K. Bhattacharyya (Raiganj):
The day began with explosion., Let
us have all the explosions, if at all,
today; let us have a peaceful day to-
morrow,

Mr. Deputy-Speaker: All those who
are responsible for whatever explo-
sion hag taken place, they will at least
pass a sleepleas night, it they have
;!ny regard for the dignity of the

ouse.
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!t W ;. Sienw
R, o Qe Bo ¥ UF wER
oH oty wwT @ WX W 9w &
om0 oW
F A wrar fr wfeT ug wn B
W &

Mr. Deputy-Speaker: I have got my
own programme. You will get your
opportunity tomorrow. Whatever
time 15 allotted to your group, your
group will get it.

ot Ty A Aved ;AR HC qwT
AT g 1 T MCAF wmw &
TN g PR N E | gl =/
oft qw Ff weer wA T

Mr. Deputy-Speaker: He is speaking
for the first ttme That 18 No 1. Then,
you get ample opportunity to speak.
On food debate this would be the
general approach.

Shri Ram Sewak Yadav: It is not a
question of party but some adjust-
ment,.

Mr. Deputy-Speaker: Please resume
your seat There must be some dis-
cipline In the food debate, those who
sit on the back benches, those who do
not contribute on policy matters but
who bring their own experience be-
fore the House, I want to give them
early opportunity He is one such
member. So, please resume your seat.

it o e avee ;A< e §
o g% Y wwy YT AL, F A0
® agn gl § | amw g a W e
o &t ZAY A7 oF T AT ] T
T §, N gAT T A WTFAT R G .

Mr. Deputy?Speaker: Now, let us
try to finish both.

st o dww anew ¢ . L fE W IR
NI AN WA RE®
DT HETIRE & !
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Mr, Deputy-Speaker: All of you, ex-
cluding Swatantra, have addressed a
communication that priority need mot
10 with numbers and all that and that
all should be accommodated and that
on every occasion a particular party
should not get the opportumity to
start a debate or that a particular
order should not be followed As I
have explained, if you have any diffi-
culties, I will try to accommodate both
before the other discussion starts.
Now, let that Member start his speech.

Shri Jyotirmoy Basu (Diamond Har-
bour): There must be some set pro-
cedure for caling members

Mr, Deputy-Speaker: The Swatantra
Party and Jan Sangh have time to
their credit. But I have told them
that I will call them tomorrow. In
particular cases, I am making an ex-
-ception,

Shri Ram Sewak Yadav: Every party
Jas time to its credit

Mr. Deputy-Speaker: He 1s speak-
ing for the first time. Let him speak
first If he finishes 1n ten minutes,
will give opportumity to the hon.
Member also

ot wzw fogrt s (FeTy
qX) : WY W T Y @y 1Ay wnr
Z fefrg 1

Shri Kiruitinan (Sivaganja) Sir, I
am very thankful to you and to this
hon. House for giving me this oppor-
tunity to put forward my concepts and
suggestions on this elaborate subject.
We all know that the problem of food
und agriculture 18 an elaborate and
important problem During my
1naiden speech 1 have taken this sub-
ject because I am purely an agricul-
turist. I am proud of it, and I also
have come from Ramanathapuram
district, which is mostly backward in
WMadras State as wel] as 1n India.
8ir, it is economically and socially
backward but not in politics because
out of 17 Assembly constituencies and
three Parliamentary constituenciés,
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not even a single candidate of the
Congress Party bas come out with
success

17 hrs.
[MR, DEPUTY-SPEARER tyy the Chair]

You know, Sir, Ramanathapuram is
also the home district of the All India
Congress Committee’s President, Shri
Kamara). The vast area of this dis-
trict is fllled with agricultunsts but
half the land only is ynder cultivation
and that too produces a smngle crop.
There 18 no proper irrigation system.
Thousands of tanks, minor and major,
which were built up during the period
of the Pandyas, have not been pro-
perly renovated or repeired.

The human resources in my district
have not been utilsed properly. You
may be aware of the fact that our
district was once exporting these
human resources to fareign countries
like Ceylon, Malaya, Burma and
Singapore With these human re-
sources those foreign countries have
come to profit and they have econo-
mically improved. But I am wvery
sorry to state that under our Govern-
ment now they are importing these
human resources from those foreign
countries and they have been kept
1dle, and these precious resources are

labelled as Burma repatriates and
Ceylon repatriates. This is the con-
dition 1n my district, Sir.  So, I re-

quest the hon Food Minister to take
acute agnd urgent steps to implement
certain important schemes 1n our dis-
trict. If that 1s done, we can produce
a lot of foodgrains for this country.

As far as the food problem is con-
cerned the situation iy our country
continues to be more critical Our
Food Minister has also pointed out re-
cently

Shri Nareadrg Singh Mahida: On a
pomt of order, Sir. i
Lok Sabha the then hon, Speaker had

not ap-

proach the Chair. I have been notio-
ing since the inception of the Foutth
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Shri Narendry Bingh Mahigs: I want
& ruling on that Hon. Members
should not approach the Chair,

Mr. Speaker: I have said pot
but twire in this House thay it
Members come to the Chair y am not
ablg to attend to the people who gre
speaking. 1 am expected 4
the proceedings and what 1
and all that. I have repeatedly said
on the floor of the House that hon.
Memberg should not epproach the
Chair but should leave the paper
the Secretary so that it wguld be
passed on to me. It 18 very embrras-
sing when they come, Byt when
they come, 1f T say, “No, please go
away", 1t will be rude and crude. 1
hope, hon Members, including hon
Ministers, will maintain that they do
not come directly to the Chair, I en-
tirely agree with you.

g

Shri P. K. Deo (Kalahand1); A point
of order cannot be raised in g yacuum
and tak: away the time of the
Speaker

§kri Jyotirmoy Basw: The hon
Deputy-Speaker has called twg peaple
from other parties or even more but

of our speakers What is the remedy
for that if we leave a chit op
Table»

the
Mr Speaker: We will give you time
lomorrow Shri Nayanar need not
worry.

ot wni wothw (v ofvrwr) ©
o WP, v § OF W Wy oy,

st wff, W ot ol
1308 (A1) LSD—10.
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Mr. Speaker: There is a Minister of
State. He 15 20 lean that you do not
consider him as Food Minister.

D Ering): No, Sir; I am here,

o} AW Ty ¢SS Wy,
wye oy gy Wi e fiad ol
&1 #1€ o8 T A | w98 W
% faarat & a1 ymEr e=Ew

Sbri Kirutiinan: The hon. Food
Minster hes recently announced that
there will be a scrious break-down
in the supply of foodgrains from the
Centre to the States during the last
three months of the current year. By
the end of September, the Centre
would thus have in all 1.6 million ton-
nes of foodgramnz for supply to the
States as against 2.85 mulion tonnes
of foodgraing required to fulfil its
commitments,

The production of foodgrains also
dunng the year 1966-67 ix estimated
at about 76 million tonnes But it 18
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in Japan it gives 4800 kgs. and in

¥.AR it ;ives 5000 kgs. Similarly,

we get about 780 kgs. of wheat as

eompared to 2450 kgs in U.AR. and

3560 kgs in West Geimany

Now, the important question 1s why
shere 1s a stagnation 1n our agricul-
tura) production The first and fore-
most reason 18 the well-known ex-
treme poverty of a large number of
small farmers in our vountry That
type of families constitute 80 per cent
of our rural population. There is no
doubt that tus extreme poverty has
about as n result of their being neg-
lected by the Government for a long
time Firstly, the British Government
neglected them That at least 15 un-
derstandable. But what a wonder it
19, I am sorry to state, tha! our own
Government, the so-called democratic
socialist Government, is also totally
neglecting those poor farmers. Be-
cause of this neglect, our farmers have
mot received the necessary protection
8o, there 1s less production and there
ia food shortage in our country

To meet the shortage of food, dur-
ng the past few years, our Govern-
ment have been mporting sizeable
quantities of foodgrains for which
valuable foreign exchange 1s utilis-
ed. Admittedly, imports cannot be
continued indefimtely in view of the
tight foreign exchange position
Efforts are, therefore, to be made to
produce more food wherever possible.
For this, the important needs of the
farmers should be fulfilled The first
one is the need of tools with which
he can improve his agriculture. For
this, the Government should supply
tractors and bulldozers at a cheaper
rate. 1 want to know from the Mins-
ter whether the Government is con-
templating any such scheme for this
purpose.

The second thing is the timely sup-
ply of chemical fertilisers in sufficient
quantities to farmers according to
their requirements. The true role and
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status of fertiliters in the agricuitursd
process i far more widely undmtoo_d
in India today than that was ten
years ago. The intake of fertilisers
per block increased from 1315 quuntals
in 1952-53 to 5273 quntals in 1965-66.
In 1966-87, it 1s estimated that the
country 1s hkely to have used 8 lakh
tonnes of nitrogen, 3 lakh tonnes of
phosphate and 1,30,000 tonnes of
potash That too did not cover full
requirements But the hikely demand
during 1967-68 1s estimated to be
13,50,000 tonnes of nitrogen, 5 lakh
tonnes of phosphate and 3 lakh tonnes
of potash It is to be doubled 1
doubt how the Government 1s going
to meet this demand Anyway, time-
ly supply is essential The Govern-
ment has ulso proposed to increase the
price of fertiisers Having the pro-
curement policy and having fixed the
price of foodg:ains, I cannot under-
stand how dare the Central Govern-
ment to increase the price of fertilise:
I request the hon Minster that the
price of fertiliser should pgt be in-
creased. As far a: Tamilzhagam s
concerned, I want to «tresg to the Cen-
tarl Government that 75 per cent of
the Neyveli fertiliser production
should be allocated to ow State I
expect a specific reply to this point.

The next important one 18 the sup-
ply of high-yielding variety of seeds
to the farmers The fourth one 1s the
credit facihities. You may have a very
impressive set of figures to show that
SO many crores of rupees have been
distributed among the farmers. But
1f you go into the villages and look
into the needs of the really small and
poor farmers, you will find that it is
on verv rare occasions that these men
get any siwccable credit Even where
credit 13 available through co-apera-
tive societies and panchayat unions, it
is an unfortunate fact that the richer
and the influential men in the area
manage to get the credits. If 1 can
openly put it, Sir, the credit societies
are the financial institutions of the
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Congresy “Pramukhs” for their elec-
tion pwrposes. Benami loans bave
beop faised.  Misappropriation of
funds from the societies are increasing.
This is what 1 would like to mention
about co-operative societies. So far
as the co-operative societies are con-
serned, the loopholes in the legal as-
pects should be tightened up and
mecessary action should be taken to
tap the credits to the poor farmers
without any difficulty.

Further, I would like to submit, Sir,
that there is no use giving loans
which he has got to return after some
days with interest There 1s no use
of giving them  short-term loans.
Long-term credits should be given.
The Central Government should not
hesitate and should advise the Re-
serve Bank and other ¢ommercial
banks to give long term loans to the
farmers. More funds should be allo-
eated from the Central Government.

It is also essential to set up certain
industries in rural areas, so that they
ean earn some extra money and sup-
plement their income

Above all, to gear up the agricul-
tural production I would submut that
irgation is very wvery essential.
Without water, no one can produce
anything even with all the other faci-
lities such aa tractors, chemical ferti-
lisers, better seceds and cheap credit.
Sufficient attention should, therefore,
be given to this subject. Dr, Khosla,
Governor of Orissa, also regretted that,
though agriculture and food produc-
tion are being given the highest prio-
rity, irrigation has been peglected.
This has resulted from imbalanced
and uncoordinated planning. He felt
that in the context of acute food
shortage and famine conditions all
over India, India’s prime need of the
hour is more water for irrigation.
Our Union Minister of State for Edu-
cation, Mr. Bhagwat Jha Azad, has
also recently said:

“To tide over the food problem,
nothing much was required, 1f
edequate irrigation facilities were
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provided, the country could be
self-sufficient in food. But the
talk of irmgation was gqven lems
consideration than the proposal
for fertiliser factories”

So, Sir, the amount allocated for
irrigation 1s insufficient and the bon.
Minister should look into this matter
carefully.

Sir, I want to say something about
community development programmes.
The basic objective of the community
development programme has been to
generate community participation to
solve the problems of our villages. To
what cxtent has this been achieved?
How many people are really aware
of the colcssal national effort to
modernize the whole range of our
rural life? How many have taken
advantagp of this effort? Who are the
people influenced most by this pro-
gramme?  What progress have our
villages made in communication faci-
lities and institutional developments®
Has the Panchayat Raj taken roots in
the political consciousness of the com-
mon villager?

In the context of the grave food
situation, has the community deve-
lopment programme contributed in
any way to set up food production?
Has 1t been of any help to the far-
mers? The hon. Food Minister should
answer all these questions.

Now, I want to say something about
State trading in foodgrains. Though
I am in favour of State trading, un-
fortunately, I am unable to support
the State trading under the Congress
Government. According to the Audit
Report, every year, State trading has
given & loss account. The total loss
during 1962-63 was Rs. 32.57 crores
and that in 1963-64 was Rs. 388 crores
The Ministry gives several reasons for
this. The first one is aubsidy for food-
grains, and the second one is loas in
transit and in storage, and the third
ohe is loss due to theft,
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From the report of the Public Ac-
counts Committee the quantity of
foodgrains lost in transit and in sto-
rage and due to theft etc. was 42,649

tonneg in 1962-63 and 29,439 tonnes in
1963-64.

In 1963, the Mimstry had stated that
the amount of foodgrains damaged
and rendered unfit for human con-
sumption was 7430 tonnes worth about
Rs. 22 lakhs. Up to October, 1965, the
loss 1n transit only, aceording to the
report of the Public Accounts Com-
mattee, has amounted to Rs. 22.54
lakhs. While the country 1s faced
with shortage of foodgarins, & very
substantial quantity of foodgrains was
rendered unfit for human consump-
tion and wasted. This is burming the
heart of the people who deserve
human sympathy. So, such wastages
should be avoided.

Further, Sir, I understand—I do
not know whether 1t 1s true or not—
that the Food Corporation of India,
now in Madras, 13 going to be shifted
to Delhi or some other town in the
north. Madras is also within this
country

Shri Umanath (Pudukkottal): No
Kerala alone, but Madras also.

Shri Kiruttinan: If there s any such
proposal, I should like to submit that
1t should be scrapped. Let Govern-
ment think of shifting some other
head offices from Delhi to Madras
Let them render justice and try to
win the heart of the people of Tamil
Nad.

et wwfen () ¢ o
qiYem, X AT FHETT F AT A
wgtac gy w@ o g oW
W & for o agy af awear § W
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v g wx § ) P i aw et
gy s @ e §, fegfiw &3
¢ s g aft s &1
g fafreet sgw arfar oW §-
forrer waoliae . §—aar Ay W
T@E, & A W ude § WA
Lurcll

w38 4 fr o & waw
I, sfiimey ST EW @ W &,
o gferd W@ @ ¢, dfaw o
g g s faT o ot agelt 91
& 1 g5t e foomr 41 T &, A
FE@ QO ¥ & @z g w0 Ao
E g, afe gt w7 @
q3([ 1 X WF WAEET KA Q)
R© & wafs gt agr Aawen agd)
iR I R CO ML G L
gmimEgar R g, Q¥ vw &, awt
§ farqr & ga O i WA AW ¥
et wr 8 & g afrn & & e
IR & L@ & 9F §, e
gt we T & Fe Fawr sag A ool
wwd geraeieT § W
g FAAT AT wEERmT A @
AT qr aivE §, TN 12 9T THA
st ot §, w=r wdlw o 0 11
g & Al ¥ aR Few A o
wwWmER T W &1 W@ o
werw wirew, atfenm € WMEAR
wig FARX AT §. ..

7% worig e : a2 feww ¥
ore warEr W § )

st wowherf :  Twd W
afrrd, arly o v gt {6
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wr Wit how g, SwlR aft §
X w1 oy ww wgt A e
R T R WL WY R
off ewii? s 7w v ot ¥
aff W g

e Wt wiwt W@ fr ol
frakd e @t &) oo ¥
et ssoxde ok 2 @Y A
FaE Wiw A Ow § wd e
g | wTwe WY WY JEer S Y
o FOFY fadr dTE 7 A
orr ¥ ) o owET W )
FX I F AWM A aw qrO W
TN W ¢ WIE Ag oReE
s AT & Swawwg W@ §
TRt T AT A AfeTIwF
¥ zoowO® @Y wiowr gefafasee
qX q¥ §ET qFAT 1 g fewrT &
e A wr@E L soowIw TARY
wT 550 FOT AR Y HeAmITARN
faf wv @ E A¥T 150 0¥
o A o E 1 aw o ww
ot M oifm & foegew @
& &1 gt T 4 A¥ WieEd A Y
FTEECH 45 I T AW I AP
e @ R frfemaq §aw
o wifgr) ¥ &= gweng &9
Afe fodk guT ST F AT § AT
wqg AT AWE) AT agr A
¥y WY agr ds¥ Y, e W wwY
fedft arr Y SRA TR E 1 TTART
I X g gr A g wmt
wE qEaT & ¥yr ¥ gF T aE
wimar: g At @ fo oy wee
off W T Ty W e W R
wWarar ¥ T e wgrow Q@
fafawc &) ®T WO W T § 9w
o X o fen P TR qw
woit g €t a3 fafewet
oY Sy W VY fis e el Wi Y
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wer ¥ A AW Fgw N dada
® A, T Tw LT R
o FwTAX Wit S aaT
fae ¥ for qa demre gt Wi
¥ fediz & o aY srfeedc s §
TZ W WY FiY waT FI gy
g s o AwTw e
FIH AT @9 ¥ ad Wi femmt &
o frare dw el A gwam W
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*RETRENCHMENT IN FOREIGN OIL
COMPANIES

Shri Umanath (Pudokkottai): My,
Speaker, Sir, the retrenchment in the
foreign oil companies has been going
headlong since 1960. So far 9,000
employees have been retrenched and
many more are to be axed. Ever
:s'nre the Damle Committee imposed
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a slight restriction on the loot of these
oil companies, they have resorted o
this retrenchment sz a way to restore
their pre-Damle committee super pro-
fits. It goes without saying that it is
the Government's responsibility to bam
ret.enchment as part of their respom-
sibility to prevent the companies’ at-
tempts to circumvent the Damle com-
mittee’s restriction on their super
profits but the Government has utter-
ly failed m this regard. Now an em-
quiry commission has been appointed
by the Government. Does this Com-
mission help to resolve this dispute?
According to me the appointment ef
this commission does not at all help
to resolve this dispute. What are the
erucia) issues involved in this dispute?
According to me, they are two. One
is whether the busihess and financiat
ronditions of these companies warrang
the creation «f any redundancy of
labour; if not, how to ensure job
security against the onslaught of the
foreign oil companies® The second
1ssue 1s. how to compe] the manage-
ment to stop retrenchment during the
pendency of the determinstion of the
main dispute? Let us take the ques-
tion of maintaining the status que
during the pendency. It is a sorry
tale of the foreign oil companies defy.
ing their own assurances, defying the
union, defying the government and
defying the labour relations. Im
short 1t is pecpetrating humiliation m
this country while the Government
just kept looking on, putting up am
appearance of helplessness. In 1985,
when the first tripartite to ensure job
security was appointed, Shri Sanji-
vayya assured this House that status
quo would be maintained, The com-
panies trampled under foot this assur-
ance and went on retrenching people.
Then again in October 1968, when
the Labour Commissioner of West
Bengal fixed the concilation for the
17th of that month, these companiss
assured that status quo would be main-
tained and got extension of that daje
upto the 20th. But before the com-

*Hailt an hour Discussion.



